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4 UTTAR PRADESH POLLUTION CONTROL BOARD

To,
The Registrar General,
Principal Bench,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub: Response on behalf of Respondent No.-3, Uttar Pradesh Pollution Control Board, in
compliance to the order dated 12.10.2023 passed by Hon'ble NGT Principal Bench, New

Delhi in Original Application No. 430 of 2023 In the matter of Rajendra Singh Versus State

of U.P.

Sir,

In compliance to the order dated 12.10.2023 passed by this Hon'ble National Green
Tribunal in 430 of 2023 In the matter of Rajendra Singh Versus State of U.P. dated 12.10.2023,
the response on behalf of UPPCB is hereby attached with a request to put up before Hon'ble
National Green Tribunal for kind perusal and consideration.

Enclosure: As above. Your's Sincerely,

(Dr. Ram Karan)
Chief Environmental Officer,
Circle-5
Copy to:

1. Shri Pradeep Mishra, Advocate for UPPCB.
2. Law Officer-I, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Raebareli.

/

Chief Environmental Officer,

Circle-5
-2 9, fyfa avs, TC-12-V, VibhutiKhand
MRITR, TETH—226010 Gomti Nagar, Lucknow-226010
§-9@-info@uppcb.com e-mail: info@uppcb.com
JaErEe -www.uppchb.com Web site www.uppcb.com
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Response on behalf of Respondent No.-3, Uttar Pradesh
Pollution Control Board, in compliance to the order dated
12.10.2023 passed by Hon'ble NGT Principal Bench, New
Delhi in Original Application No. 430 of 2023 In the matter of
Rajendra Singh Versus State of U.P.

The Hon'ble N.G.T., Principal Bench, New Delhi vide its order dated
12.10.2023 in Original Application No. 430 of 2023 in the matter of
Rajendra Singh Versus State of U.P. has passed the directions. The

operative part of the order is as below:-

"...onin2. In view of the averments in the application and

observations in the report of the Joint Committee, we consider it
appropriate to have response of (1) State of Uttar Pradesh through
Chief Secretary, Government of Uttar Pradesh, (2) District
Magistrate, Sultanpur, (3) UPPCB, (4) M/s Maha Laxmi Ent Bhat,
proprietor  (Smt  Sunder Kali) Village Dariyapur (Luhrepur,
Jagdishpur) Post office Vallipur, Police Station and Tehsil Baldirai,
District Sultanpur, (5) M/s Ma Vaishno Brick Field partner (Shri
Shivam Jaiswa), Village Ram Nagar, Saraiamafi, Police Station
Dhanpatganj, Tehsil Baldirai, District Sultanpur and (6) M/s Adarsh
Ent Udhyog proprietor (Smt Kaushalya Devi), Village Rasulpur, Post
office Vallipur, Police Station and Tehsil Baldirai, District Sultanpur,
who stand impleaded as respondents No. 1 to 6. The Registry is
directed to prepare and attach memo of parties to the application.

3. The Registry is directed to issue notices to respondents No. 1
fo 6 requiring them to file their reply/response within three months at
Judicial ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF ..........."

Response

1. That in compliance to the order dated 01.08.2023 passed by the
Hon’ble National Green Tribunal, Principal Bench, New Delhi in

Original Application No. 430/2023 a Joint Committee Report has

d
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been submitted by the UPPCB on 10.10.2023 vide letter no. H
01740/C-5/142/0A no. 430/23 before Hon'ble Tribunal, New
Delhi.

2. That in compliance Hon'ble Tribunal order dated 12.10.2023,
District Magistrate, Sultanpur vide its letter dated 16.12.2023 has
constituted the following 04 member interdepartmental Joint
Committee for inspection of Brick Kilns in question M/s
Mahalaxmi Ent Bhatta, Village-Dariyapur (Luharepur), Post-
Vallipur, District-Sultanpur, M/s Maa Vaishno Brick Field (Shri
Shivam Jaisawal, Partner), Village Ramnagar, Post-Saraiya Mafi,
District-Sultanpur and M/s Adarsh Ent Udyog (ABF), Village-
Rasulpur, Post-Vallipur, District-Sultanpur:-

1. Regional Officer, UPPCB, Lucknow.

2. Additional Chief Officer, District Panchayat, Sultanpur.

3. Sub District Magistrate, Buldirai, Sultanpur.

4. District Mining Officer, Sultanpur.

A copy of the said letter dated 16.12.2023 is being attached

herewith as Annexure no.-1 of this response.

3. Above said Joint Committee has inspected the all 03 Brick Kilns
on 30.12.2023, in which 01 Brick Kilns M/s Mahalaxmi Ent
Bhatta, Village-Dariyapur (Luharepur), Post-Vallipur, District-
Sultanpur was found not in operation and having valid CTO under
Air/Water Act which is valid up to 31.07.2025. Other 02 Brick
Kilns M/s Maa Vaishno Brick Field (Shri Shivam Jaisawal, Partner),
Village Ramnagar, Post-Saraiya Mafi, District-Sultanpur and M/s
Adarsh Ent Udyog (ABF), Village-Rasulpur, Post-Vallipur, District-

Sultanpur were found closed in compliance of the closure order

G
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issued by UPPCB. A copy of the all Joint Committee Inspection
Reports dated 04.01.2024 along with photograph are being

attached as Annexure No.-2, 3 & 4 to this Response.

The above response of the Uttar Pradesh Pollution Control Board is

placed before this Hon’ble National Green Tribunal for perusal and kind

consideration.

(Dr. Ram Karan)
Chief Environmental Officer,
Circle-5, UPPCB
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« 2. In view of the averments in the application and observations in the report of the
Joint Committee, w

€ consider it appropriate to have response of (1) State of Uttar Pradesh through Chief
Secretary, Government of Uttar Pradesh, (2) District Magistrate, Sultanpur, (3) UPPCB, (4) M/s Maha Laxmi
Ent Bhat, proprietor (Smt Sunder Kali) Village Dariyapur (Luhrepur, Jagdishpur) Post office Vallipur, Police
Station and Tehsil Raldirai, District Sultanpur, (5) M/s Ma Vaishno Rrick Field partner (Shri Shivam Iaiswa),
Village Ram Nagar, Saraiamafi, Police Station Dhanpatganj, Tehsil Baldirai, District Sultanpur and (6) M/s
Adarsh Ent Udhyog proprietor {(Smt Kaushalya Devi), Village Rasulpur, Post office Vallipur, Police Station
and Tehsil Raldirai, District Sultanpur, who stand impleaded as respondents No_ 1 to 6 The Registry is
directed to prepare and attach memo of parties to the application.

3. The Registry is directed to issue notices to respondents No. 1 to 6 requiring them to file their
reply/respanse within three months at judicial ngt@gav.in preferably

in the farm af searchahle PDF/OCR
Supported PDF and not in the form of [mage PDF.

4. Notice be served on respondents no. 4 to 6 through the District Magistrate,
purpose naotice issued to the Project Proponent be se

hee

Sultanpur and for this
nt to the District Magistrate, Sultanpur by E-mail for
getting service of the same effected on them and sending his report in this regard,
5. List for further consideration on 18.01.2024......»
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................. 2. In view of the averments in the application and observations in the report of the
Joint Committee, we consider it appropriate to have response of (1) Slate of Uttar Pradesh through Chiel
Secretary. Government of Uttar Pradesh. (2) District Magistrate. Sultanpur, (3) UPPCB. (4) M/s Maha Laxmi
Ent Bhat. proprietor (Smt Sunder Kali) Village Dariyapur (Luhrepur, Jagdishpur) Post office Vallipur, Police
Station and Tehsil Baldirai, District Sultanpur, (5) M/s Ma Vaishno Brick Ficld partner (Shri Shivam Jaiswa),
Village Ram Nagar. Saraiamafi, Police Station Dhanpatganj, Tehsil Raldimi, District Sultanpur and (6) M/s
Adarsh Ent Udhyog proprictor (Smt Kaushalya Devi), Village Rasulpur, Post office Vallipur, Police Station
and Tehsil Baldirai, District Sultanpur, who stand impleaded as respondents No. | to 6. The Registry is
directed 1o prepare and attach mema of parties tn the application

3. The Registry is dirccted to issuc notices to respondents No. | to 6 requiring them to file their
reply/response within three months at judicial ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PNF and nat in the form af lmage POF

4. Notice be served on respondents no. 4 ta 6 through the District Magistrate, Sultanpur and for this
purpose notice issued to the Project Proponent e sent to the District Magistrate, Sultanpur by E-mail for
getting service of the same effected on them and sending his report in this regard.

5. List for further consideration on 18.01.2024......"
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................. 2. In view of the averments in the application and observations in the report of the Joint
Comminee, we consider it appropriate to have response of (1) State of Uttar Pradesh through Chief Secretary,
Government of Uttar Pradesh, (2) District Magistrate, Sultanpur, (3) UPPCB, (4) M/s Mzha Laxmi Ent Bhat,
propristor (Smt Sunder Kali) Village Dariyapur (Luhrepur, Jagdishpur) Post office Vallipur, Police Station and
Tebsil Baldirai, District Sultanpur, (5) MUs Ma Vaishno Brick Field parter (Shri Shivam Jaiswa), Village Ram
Nagar, Sarziamafi, Police Station Dhanpatganj, Tehsil Baldirai, District Sultanpur and (6) M/s Adarsh Ent
Udhyog proprietor (Smt Kaushalya Devi), Village Rasulpur, Post office Vallipur, Police Station and Tehsil
Bzléirai, District Sultanpur, who stand impleadad as respondents No. | to 6. The Registry is directed to prepare
and zmach memo of parties to the application.

3. The Registry is directsd to issue notices to respendents No. 1 to 6 requiring them to file their
replyresponse within three months at judicial ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

4 Notice be served on respondents no. 4 to 6 through the District Magistrate, Sultanpur and for this
purpose notice issued to the Project Proponent be sent to the District Magistrate, Sultanpur by E-mail for getting

service of the same effected on them and sending his report in this regard.
”n

3. List for further consideration on 18.01.2024.......
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. . (TIT AR PRADESH POLLUTION CONTROL BOARD
p Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phonc0§22—27203282720831. Rax:0522-2720764, Email: info@uppch.com, Website: www.uppchb.com

. CONSENT ORDER

/el No.- j Dated : 26/0972020
/ 100954TUPPCBIRachareli( UPPCBRO)/CTO/air/SULTANPURIZ020 .

/

To, A
Shri SUNDAR KALI - : ?
M/s MAHA LAXMI ENT BHATTA
VILL DARIYAPUR POST VALLIPUR SULTANPUR U.P,SULTANPUR,227812

SULTANPUR

Syl +  Consent under section 21/22.of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
“to MJ/s. MAHA LAXMI ENT BHATTA ' ‘

2eterence Application No. 9251815 Dated : 26/09/2020

With reference to the application for consent for emission of air pollutants from the plant of M/s
MAHA LAXMI ENT BHATTA. under Air Act 1981..It is being authorised for said emissions, as
per the standards, in environment, by the Board as per enclosed conditions . :

2 This consent is valid for the period from 09/08/2020 to 31/07/2025 .

Inspite of the conditions, and provisions mentioned in this consent order UP Pollution Control Bba:d
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of cornpetent authority . i
i
For and on behalf of U.P. Pellution Control Board

Amit Mishra Smrorise,
Regional officer

Enclosed : As above
(condition of consent):
“opyto:  Chicf Environment Officer (5), UP, Pollution control board, TC-12V, Vibhuti Khand, Gomati
\agar. Lucknow. ’

At A

Amit Mishra o seae e
Regional officer
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/ et ‘ Dated: 26109720201 12

o ' 'CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of 25000 brick/day.

Thls consent is valid only for products and quantity mentioned above. Industry shall obtain- prior
i roval before making any modification in producV/ process /fuel/ plant machinery failing which

conscnl would be deemed void.
The maximum rate of emission of flue gas should not be more than the emission norms for the

stacks.
3(0) Air Pollution Source Details. | -
' Air Pollution Source Details '

S.Ne Air Polution | Type of Fuel | Stack No, Parameters Height: !
Source - ‘

1 Brick Stack |coallagricultur 1 Particulate 115 Feet
e residue 4.0 Matter above ground

ton/day level -

z Board . .

3ic) The emissions by various stacks into the environment should be as per the norms of the

3¢)
Emission Quality Details Detail
: S.No . Stack No Parameter Standard
L 1 1 Particulate Matter | as per CPCB norms
4. Quantity of other pollutants should also be as per the nomms prescnbcd by the Board/MOEF & CClor

otherwise mandatory .
5 The equipment for air poliution control system and monitoring ,as proposed by the indust and
approved by the Board should be isstalled in their premises itself . prop d Iy
The modification or installation in the existing pollution control t
kit i yley g po ntrol equipments should be done only by

7. The opcmtton of air pollution control system and maintenance be done in such
quantity of pollutants should be in accordance with the standards prescribed by t}::e I;o:rzgh;t:)aéi’m&i

CClor otherwise mandatory .
Unit should do provisions for fugitive emussions chimney/stack as per th BoardlM
& CClor otherwise mandatory . &4 prSietoms o o OEF
9. The unit shoun!d submit the stack caissions monitoring report within
consent order along with the point wise compliance reportpof the cons(::E;3 ;:g:rth lt:l:rrt?l ooy
monitering report should be submitted . °r quar:teriy '

‘Specific Conditions:
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f

On the basis of observations made in i .
\ILL DARIYAPUR POST {Pf{l?_iin Inspection re

: S PUR T il
of conditional consent (Air) with tbllowinSE}ngl;éé\i::P.URd-Ll!'P'S.UI'lANPUR eSO e for grant
|- Brick kiln shall ensure adequate SPRCIRL conditions:-

2. Brick kiln shall obtain prior a ‘Planllallqn and proper green belt around the premises.
hmery. Failing whi prior approval before making any modification in product/process/fuel/plant
machinery. Failing which consent would be deemed rejected '

port of M/s MAHA LAXMI ENT BHATTA,

]’;‘Ig::sl:‘l“l("j::?“ll ?’bll(llc l_>y di‘rcctions given by Hon'ble Supreme Court, High Court, National Green

undls, Lontral Fo ution Control Board and Uttar Pradesh Pollution Control Board for protection
and safeguard ol environment from time to time.

/

4- Brick kiln should fully comply the conditions mention in environmental CLEARANCE.

3 Bmk .k‘lll.‘l shall not use hazardous waste like spent organic solvent, oily residue, pet coke. filter
press cake. and other wastes like plastic. rubber, leather cutting cte.

6- Brick Kiln shall provide permission to this office issued by Zila Panchayat

: . and Mining Department
within three month from date ol issue of this consent to operalc.

';“Brw(}; kiln shall be operated in such @ manner that ambient air quality should not be adversely
alfected.

8- The brick kiln should ensure full compliance of prescribed emission standards as notificd by
Ministry of Environment and forest, Government of India via serial no. 74 of Schedule-I in
notification no. GSR 543(E) dated 22-07-2009 issued under Environment (Protection) Rules. 1986.
9- The brick kiln should comply the notification issued under the Environment (Protection) Act. 1986
10- The brick kiln should installed lighting arrestor as per the PWD norms or any other standard
design for brick kiln to avoid the damage Lo stack caused due to lighting attack.

11- Comphiance report of this consent order must be sent to this office within two months.

12- Ash content should be used for low lying land filling in a scientific manner.

13- The brick kiln should regularly operate and maintain Air Pollution Control System (APCS) so
that it meet stipulated cmission standard.

14- Stack emission monitoring test should be carried out from Environment (Protection) Act. 1986
approved laboratory/NABL laboratory by the brick kiln and submit monitoring report to the Board
within two months.

15- Proposal of Zig-zag technology shou
16- The Brick Kiln should be paved
Brick Kiln operations.

17- The Brick kiln fine dust not to accumulate all around the Brick kilns.
| 8- This consent v

vill be automatically rejected on receiving of any complaint against brick kiln.
Please note that consent to operate will be revoked, in case of non compliance to any of the above
mentioned conditions, Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specitic and general conditions in One month in this olfice. Ensure to submit the regular
compliance report otherwise the Consent to operate will be revoked. ;

1d be submitted as earliest with time bound program.
with the bricks to minimize the fugitive dust emissions from the

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .

Amit Mishra s i 7iia”
chionuf ofticer
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Global ] GSTIN:09AARFG5353K125
\ al Environmental Consultancy’

And Research Centre

2/390 A Vibhav Khand,Gomti Nagar, Lucknow-226010

An v
ISO 9001:2015, OHSAS 18001:2007, ISO 14001:2015 Certified Laboratory

/ Mob:+91-9454 Accredited by NABL
ps 278891, 7607377997, 8960040004, 8299682829 E—mail:infogecrc@gmall-com
TEST REPORT
s Source Emlssi
Report No. GECRC/ST/23/06/05/001 ¢ on) Reporting Date: 05.062023
Name & Address of Party M/s, MAHALUXMI ENTHHATTA
mm— . . N . et P.
Client Representative Vill- Dariyapur, Post-Wallipur Distt- Sultanpur (U.P) il Sk
(Name & Designation) - Sample Description 16500 Bricks perda
Sample Collected by 0/001
le Number GECRC/ST/23/05/30/001 |
(Name & Designation) Sampling Staff Sa:::n;a:x No.e 7.5 F-03
Date of Sampling & Time 30.05.2023 & 13:30 party Ref. No -
Sampling Location & Code Brick Kilns Receipt Date 30.05.2023
Sampling Duration (Minutes) 40 Latitude -
Operating Schedule (Hrs./day) As per requirement Longitude -
Scope of Monitoring Environment Monitoring Stack attached to Brick Kilns
Purpose of Monitoring Compliances Requirement Diameter of Stack 1.4 mtr.
Control measure ifany Gravity settling chamber Make of Stack BCC
Meteorological Condition Clear Sky Height of Stack 38 Intr.
)perating condition at the time of (i) From the Source of
sampling Clear emission Brick Kilns
Instrument code GECRC/EQP/0S (il) From roof level -
Instrument callbration status Calibrated (iii) From Ground Level -
Ambilent Temperature - Ta (°C) 39 Type of fuel used Coal
nperature of Stack Gases - Ts (°C) 124.7 Flow rate of PM (LPM) 23
Ielocity of Stack Gases (m/ sec.) - 4.9 Flow rate of Gas (LPM) 02
Volumetric Flow (NM3/ Hr.) 228955 Sampling condition Isokinetic
parameter Required Particulate Matter (PM) Protocol used 1S: 11255& CPCB Guidelines
RESULTS
No. Parameters Test Method /Protocol Unlt Results Standards®
Particulate Matter (PM) 1S: 11255 (Part-1) mg/Nm? 567.2 750
TEnvironment Aot cion Rulcs 2996 Scheduls | S Na 70 Page Na-459 Boiler (Smalll
Checked by:
sessfnd of the Report®**®
Note:

1. This reportis not to be rep
used in any advertising media withou
The sample will be destroyed after 15
Any discrepancy in test result should be reported within 15days.
The above Results are related to the tested Sample Only.

wn
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roduced wholly or in part and cannot be used as evidence in the court of law and should not be

t our special permission in writing.
days from the date of issue of test certificate unless otherwise specified.

Pagel |!

. ;.ﬁ-l-l ‘i )

o
Ao

ks

114
T

_ =

CX Scanned with OKEN Scanner



/.

115 'L‘;/‘S{I‘;-‘)-OE)BSUPKB‘IGQEIZW %M! eooam&fr
: 2

e wure (T 1R}
Y 9l HETeIeH) ¢ HeoT L5 .

[
| ) TFTGHT-IRATIR, SRR, BY0=aei ge, FATE-FeTaIIY

prp— i e AP AL

MWW

oS ngrfca'ze
Jar A Dairy No...
Filo NO..oeesasarseses -

ST FREN AR Letter SI. No
weuoT frdwor a8 T Checked
Hro mmmmmmmﬁ 229001

T - mommmmaé&wﬁmwﬁﬂ;@mm
Tty fiig aaA VAT 3o wam@g_m—{gmjmdm

ot 12/10/2023 & Fraey H -

R,

IO OF AT 652/NGT.430/2023/23—24?37{'W 16/12/20233731@“?@'%?@
ﬁbr%wﬁmmm%ﬁquéza@%@ammomgﬁa
aﬁmaﬁﬁaﬁrﬁmaﬁﬁwm/zozsmﬁﬁamm31”1?530%6[3@3&
Wm&sﬁuﬁaﬁa‘g@mmmw“ﬁm&mmmﬁm
WWM(W)WT?.W-W,WQW—WW-
Wﬂ,mmwmmammﬁmﬁmmmﬁm

maﬁwﬁn@wmwuﬁ?aﬁr-

1. mﬁmmﬂﬁ%mm-mmﬁ)m@,m-
Wﬁaﬁwggﬁmﬁﬁ%mﬁtméﬁa@ﬁm@wﬁm

3 A 15/11/2018 TEAdr &
37509/UPPCB/Raebareli(UPPCBRO)/CTO/aIr/SULTANPUR/ZO18
frefia 15/11/2018 § 31/07/2020

100954/UPPCB/Raebareli UPPCBRO)/CTO/air/SULTANPUR/2020 forgdhr 3rafer

feaATe 09/08/2020 W 31/07/2025 dH TeATa g e i T § sEeh RIS
Freddd ¢ | :

“W\\‘ YV oV
A\ 3‘“5&%@

13 : "
G Scanned with OKEN Scanner



116

~/,r 3. ﬁ?m“mm(mmm%@ﬁzmmzozsmm
/ ST R ST T @ oy Wi wewe ¥ |
‘/ 4mﬁmmmwmwmm§waﬁﬁm$m
e ST T S %@ @ o e e @ |
5. FEIEAT W ERT $T T A G F o F §oosiee F Ao aren At A
maﬁmmmmﬁmmaﬁ%ﬁmmmm
A & AR § |
u@mm@amammmmgmmm
quat St R A s & R A AarEed 3 A E |
mMﬁ#wmﬂ?%W*mmm@ﬁw
éﬁmﬁmmmﬂfﬂﬂwwmmﬁ@ﬁmmm
Shfae ¥q §¢ siee F HaEd EHAES AT |

R grfefelr - .
1. wgwor fasmmer dr weAfa a7 et < o (7!
2. @A fQsTer @ &G —Bj 4{
3. farar Jurag @ @ Fee] el Teedl IAT THE
4. arftsT F< fasmr fr e T - GEAR, T - TATR
5. FrEeT ST waererer Rae T - TN,

- =) o
Hio oo - 8004423684

et
& Scanned with OKEN Scanner

1 4



1 1 7 Annexure-3
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M0%0_ WeHT-430 /2023 Yol Rie am e afw godlo a swa ¥ R$-12.10.2023 F
.Wﬁama?m#ﬁ'maﬁaﬁaaﬁmm

mm'\’r‘i’mzﬁﬁaﬁaﬂwaéﬁrvﬁﬁuﬁﬁﬁaﬁoqom-m/zozsmﬁ?m;ee
maouoamﬁma@mwmmﬁaemﬁﬂﬁ&-mozozamva#mmmmaﬁl
m%mmﬁm.m.m,mwwwm,m,wmmﬁ
S, AR, TR ¥ wrEra | R g of Freaa &

1 SR S 2. In view of the averments in the application and observations in the report of the Joint

Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh through Chief Secretary,
Government of Uttar Pradesh, (2) District Magistrate, Sultanpur, (3) UPPCB, (4) M/s Maha Laxmi Ent Bhat,
proprietor (Smt Sunder Kali) Village Dariyapur (Luhrepur, Jagdishpur) Post office Vallipur, Police Station and
Tehsil Baldirai, District Sultanpur, (5) M/s Ma Vaishno Brick Field partner (Shri Shivam Jaiswa), Village Ram
Nagar, Saraiamafi, Police Station Dhanpatganj, Tehsil Baldirai, District Sultanpur and (6) M/s Adarsh Ent Udhyf)g
proprietor (Smt Kaushalya Devi), Village Rasulpur, Post office Vallipur, Police Station and Tehsil Baldirai, District
Sultanpur, who stand impleaded as respondents No. 1 to 6. The Registry is directed to prepare and attach memo of
parties to the application. .

3. The Registry is directed to issue notices to respondents No. 1 to 6 requiring them to file their
reply/response within three months at judicial ngt@gov.in preferably in the form of searchable PDF/OCR Supported
PDF and not in the form of Image PDF.

4. Notice be served on respondents no. 4 to 6 through the District Magistrate, Sultanpur and for this purpose
notice issusd to the Project Proponent be sent to the District Magistrate, Sultanpur by E-mail for getting service of
the same effected on them and sending his report in this regard.

5. List for further consideration on 18.01.2024........"
A ARG ERT GIRG 3MRY & e § RenfoaR), gy gRT 93 |@&1—651 / /10

B0V / AL FFgaTer /23 feAie—16 R, 2023 & #regd § #9 #eraeh €T weal, Tavy,
Feli, dad 7 dwi e wies, AR, W@ AWW ey e SO, AR, SHIS—YIER @ e
Refty @1 w9 &g FTaR Wy affn &1 1o f&ar )

1. &dra e, So¥o wguvr AIFvr g, RrERe |
2. R g Ffer, e damgd, goarigy |

3. 99 fAeen, Tedivd, GoamgR |

4. forem @ sfrer), geargR |

mﬂﬁﬁﬂgﬁmmﬁ@ﬁwmﬁ@ﬁm—mﬂﬁ%&ﬁﬁyma
TEO—TRM, FAR—GeTR T WG et fRid-30.12.2023 &1 e mar) frlierr @ g de
muﬁﬁ@%m#aﬁﬁﬁwmwﬁm@lﬁﬁm%wﬁmmﬁﬁw
o | Ferr s e 8- \

(i)wﬁaézmmwﬁmzsﬁwﬁoizm-mmwﬁww

mﬁmzoo%aﬁqﬂwﬁwm_ :
TEAR F v ) g el 9T Q9T
FREL: 26409925, 81.891422 ¥ | ' e S T

B X
|

15 G Scanned with OKEN Scanner



118
(i) SuRera FRFRY & argaR €e wed @ v af 2005-06 FH B T M| FT D D
wfid &ET 17 T ST 25000 ¥¢ /R wwred @ 81 de s N Sl @
ﬁm%@mﬁwwsqﬁfﬁﬁwﬁwﬁamm|ﬁﬂm$wﬁwa
f qRE 74 Wrel IR |
( (iii)wﬁuawﬁﬁfégmmmﬁaawaﬁﬁamﬁm%mﬁﬁmﬁ

ST W T Rl ST SR R | i SRR $e Wes W g ¢
yeaT T |ETeE W 9 3y o @ foaa g uA dA19—30.04.2022 vq faAi@—07.04.2023
> Angd 9 Wya o = 2|
(iv)ﬁ“\ﬁmra%wgeﬂzﬁmﬁﬁﬁuaﬁzozs-ﬂmﬁmﬁmﬁaﬁﬁw
ST @ T &1 R e oo A 8 @Y gie g¥
(v)ézmwﬁqfﬁﬁmﬁmﬁammmmaﬁq&wm—wwmﬁ
MWm—wm(ammzoo—zzswﬁﬁ),qﬁwmnﬁW1oov’ﬂ€vaﬂ§3q"
TTH-GEAYR BT AT T 30—40 ER (FTHT 150-200 afi), Sx e # BforaTR-$San
ﬂza‘»z’rﬁm(WWW&%M)Wzooﬁaaﬁqﬂwwso—som
(T 250—300 efed) e wférer faem # @mT 700 #rex {ﬂwm—m—m
2 ATETE) ST 40—50 X (S 200—250 i) Rerd €1
(vi)mm,aouommaﬁé,maﬁ%aﬁﬁaﬁwﬁéamaﬁm/
W%gﬁmﬂmmﬁa/mﬁ(m/ﬂ@maﬁ%l
(xvii)ﬁﬁm%mmmﬁ%m?@mmﬁmﬂﬁﬁmﬁmﬁ
Safafrdt o adAE 3 T So%0 $e WesT (AT ¥ verel YgUs) fAaHrach 2012 @ gy
=& grar T |
(viii)ﬁmmm/mﬁmmmﬁwm‘ﬁm/mﬁmqﬁm
aﬁa%qf%?mrgéﬁa’r:égwma‘,qa#@T—@ems/@—s/mo—sz;e/m/ge 3T / T4
3T / GeTAR / 2021 f&i6—16.07.2021 @ g ¥ g Sur @ fAwg a1g (Tgu FErer qur
forg=or) i 1981 @ ORI 31 T @ st @t Frdwr fefa faar wmar | S ey
2l
(ix) Yo weuvr Pra=wr a8 ERT O T ARY F guie W g SElT &1 WHrer e 6
T A fa o ¥y ad erafed, Sowo WEEST FraeT A @ U HWAI-440 / T-43 /TN /
2023-24 feATE-27.00.2023 & wreaw W W FER@ fRear mar 2
SRR 3 o & 5 PhEv @ Wi T el VT e e Wl R

T @ SHaR o e f s Sodo Ye EST (I ¥ wd HI9wvs) Frmaed, 2012 @

Tl @ 3w T urar T gd de ved @ Red I wgu P A8 @ st/ weEfy wa

fore Rt ¥ 28 ) veren /s @ giema wou s P i & o Ree-15.07.2001 3

l@y%&@f/ 8

16

—d

G Scanned with OKEN Scanner



9/

g\\f‘jmﬁﬁm%?lﬁ“@mﬁaﬁw&ﬁmﬁﬁmwwm=wﬁﬂ

mﬁmmﬁmﬁuﬁmméaﬁﬁmmﬁlmﬁﬁm$mwﬁmmaﬁ
WWWWWWWSﬁﬂ%Wﬁ@@WWMﬁWﬁﬁ
& g PR frm )

A\ \ 1 .
o\\w\ )A"‘K M % ﬁ%
s éﬁ@:@w vigR qeea) (eRai TRET T3) (mg;)m
TR

A/I

?Is-’no mo

wo wo o A Sowo wo fo A€ g
Jo%wo wo o 0%0 W0

17 & Scanned with OKEN Scanner



P
]
c
=
IS
s,
n
=
w
x
(@)
=
=
=
°
@
=
=
IS
s,
%]

e e R o, T
Latitude: 26.410328
Longitude: 81.891277
Elevation: 101.55¢12 m
Accuracy:6.0m -
Time: 30-12-2023 14:46
‘Note: Adarsh Ent Udyog ~ *

et e — e m——

-




121 c==

Y¥Zs, SN ¥ ygyor  fgmer 4

'\, RN £ UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. No H 63465/¢5/wm-546 /21 /¢ wior /4=t airdvr / geariy¥, /2021 Date 15.07.2021

ki
M/s Adarsh Ent Uddyog,

Rasoolpur, Sadar, Sultanpur

7 f5 & afverdl, Sowo ﬁmm,mamﬁﬁwww@
T ¥ T fT wed @ AW i 8, AR o wa FE W T T A @ wd o e,
), T B W @R g @ Seared ¥q v & vd arg (e frarer qen frae) e, 1981
uRI-2(€) @ Iwia v frefre waw R

7% ¥ Ay (rgwer Frarer aur Prde) s, 1981 B gR-21 ¥ et & & -
........ 21, Restrictions on use of certain industrial plants.—
(1) Subject to the provisions of this section, no person shall, without the previous consent of the State
Board, establish or operate any industrial plant in an air pollution control area: Provided that a person
operating any industrial plant......
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LR 2. In view of the averments in the application and observations in the report of the Joint

Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh through Chief Secretary,
Government of Uttar Pradesh, (2) District Magistrate, Sultanpur, (3) UPPCB, (4) M/s Maha Laxmi Ent Bhat,
proprietor (Smt Sunder Kali) Village Dariyapur (Luhrepur, Jagdishpur) Post office Vallipur, Police Station and
Tehsil Baldirai, District Sultanpur, (5) M/s Ma Vaishno Brick Field partner (Shri Shivam Jaiswa), Village Ram
Nagar, Saraiamafi, Police Station Dhanpatganj, Tehsil Baldirai, District Sultanpur and (6) M/s Adarsh Ent Udhyog
proprietor (Smt Kaushalya Devi), Village Rasulpur, Post office Vallipur, Police Station and Tehsil Baldirai, District
Sultanpur, who stand impleaded as respondents No. 1 to 6. The Registry is directed to prepare and attach memo of
parties to the application. ,

3. The Registry is directed to issue notices to respondents No. 1 to 6 requiring them to file their
reply/response within three months at judicial ngt@gov.in preferably in the form of searchable PDF/OCR Supported
PDF and not in the form of Image PDF.

4. Notice be served on respondents no. 4 to 6 through the District Magistrate, Sultanpur and for this purpose
notice issued to the Project Proponent be sent to the District Magistrate, Sultanpur by E-mail for getting service of
the same effected on them and sending his report in this regard.

5. List for further consideration on 18.01.2024......."
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